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GOVEANMENT OF INDIA
MINISTRY OF FINANCE
{ DERRRTMENT OF RCVENUE )
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to. BBBE (F.ia.,‘lg'?/ﬁa/%*iha.l): In axer:fm af the pauars

confarced by subeclause (v) of clsuss {23C) Section 10 of the

. Incnoma-tax Aoty 1361 (43 of 1351) the Central Gowvernment horzby

. notdPiss *Sri Gaengadharasuay. Trus ! Righikoshi (UePe) @ Por the
ruzpose of the said subwclauss for. th& assasshont vears 198990 to
199192 subject tn thn falloving conditions, | amalyiu

"
al

(1) the aﬁsassau‘uill spply ite incdne, dr ‘accusiuiats it
_ for application, wholly eand axulusiv .y to the s -
‘objects for which 2% 1a satahlisheds’ '
{41} thae assassee will not invest or dapodit Lte Punds
(ather than voluntsry eontributions gecelved and
meintained in the form u? jeueliery,
for eny period during the previous y nrs ralovant o

in any one cr aore of tb& farma or modes apsnifrad in
sube-ssction (5) of section 113 ,

(13i) this notification will not apply in _
income bsing profits and geins of business, unicss
thﬂ businoss 1s incidental to the attiinment of the
Bl jaut;_ of ths assessep end separate books of
accoun re mainteined in reapect afl such businoss,
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( Seke CHAT?Eﬁaaa )
OFFICER ON $PECIAL DUTY

To

The Managsr,

charnmant.of Indig Prissa,

fAlng Rowpd, Mayapuri Industrial Areas,
{Naar Rajouri Gﬁrden}, How Delibd,
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Tha Managing Trustua, Sri ‘GCdideadhareswar Trust, Purani Jhadi,
RiShI.kBEh*gggm1( Ua)e )- -

Tne GCommissioner of Income-tax, Mesrut with raf. to his letter
Ho. 54/ C1/B6-B7/Rishikeash/2489 dated 3=8~1990, ' :

Diroctor Geno-al{l.T.Exemptions), 10, Middleton Rou, Caleutto~71i,
Ail Chief CLommisaicners & All Director 8 General of lnguma-téxi ’
Director of Income=tax(RSP & PR}, New Da2lit, * ‘

Oirector of Incame~tax(0&MS), Diracta of Inccsmn-tax(ﬁudlt;.
Dirpctor of Income~-tax(IT), Directar of Incoma-tax(Systems),
M.recter of Incomo=tux(Vigilencse)& Circctor of Incone=tax(Recovery).

All officers & sectiona ﬂr the COBOUQT.' Hm Mhi-
Comptroliler & Auditor Guneral of India, New Deahd{20 coples),
Bulietin Saction of the Dirsctorate of Inspoctian(RS&PR), New Dmlhi,

Diroctor Ceneral of Training, Noticnal Atadeny of Ciract Taxes,
Hagpur{5 copien},

Jaint Smcretary, Ministry of Lsu & Justico(laptts of Legal Afra”,
* Nau Dglhij ¢ !

The Chd.f Coniroller of Accounts, Centpsl Boird of Ulrsct Taxas,

H.Block, Uikas Showan, Hew Dalhi, -

1.FsUs(Contrei Hoard of Direct Texes),

A

{ Mro.Vs RAMAKATSHUAN )
T SECTIoN OFFKCER,



